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and that the food catered to the students at 
present contains dust and pieces of stone; 

(b) if so, whether Government propose 
to hold an enquiry in this regard; 

(c) whether it is also a fact that the 
students had recently made a complaint to 
the Registrar regarding the bad quality of 
food and had also made a demand that in 
case it was not possible to provide them 
wholesome food in the school they should be 
allowed to get food packets from their 
homes; and 

(d) if so, what action has been taken 
thereon by the Registrar of the school?] 

 

trTHE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) : (a) to (d). Government 
are examining these complaints.] 

 

 

f [CHILDREN'S     EDUCATION    ALLOWANCE FOR     
STUDENTS  IN   SAINIK SCHOOLS 

1062. SHRI NAWAL K.1 SHORE: 
SHRI GANESHI        LAL 

CHAUDHARY: 

Will the Minister of DEFENCE be pleased 
to state: 

(a) whether it is a fact that the authorities 
of Sainik Schools at Kar-nal and Nainital have 
recently issued necessary certificates required 
for the Children's Education Allowance but 
the Registrar of the Sainik School at 
Kapurthala has refused to issue such 
certificates to the children studying in the said 
school with the result that the guardians of the 
children studying in that school have to incur 
an annual loss of Rupees 200 per child; 

(b) if so, whether Government propose to 
issue instructions to the Registrar of the Sainik 
School at Kapurthala for issuing necessary 
certificates for Children's Education 
Allowance; and 

(c) if so, by when Government propose to 
do so and if not, what are the reasons 
therefor?] 

 

t[THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM) :   (a)   Yes, 
Sir. 

(b) and (c) The matter is being examined 
and instructions on the subject will be issued 
shortly.] 

ft   ] English translation. 


